
" _a 

' !· 

) / 

I i 

• 

.. 

I 
• 

I 
l 

' l . --· • 

' , 

t _JS __ _ 
' , ; . ere • r 71sezfe me t'sm -a ES 'I ' ff r ' a ' r ' , 6 # - - - - --

I : I I J 

I I 
• 

I Opie Court 
• - ....... -

CENTRAL AO~lNISTIATlVE TRIBUNAL 
ALLAHABAD BENCH, ·ALLAHABAD. 

I 
Allah1itadl · Oat1d 4th Dav or. Auauat. 1999, 
.... 

.. ... •• i 
' . Cor .. a- Hon-t.tiia Mr.s. Dayal, A.~ • 

• . 
. Hon 1 bl1 ,.r.s.K • . Agarwal, J•"• 

o.a. b~B/9p (Laadioe CNP•> I • 
' I 

Along vi.th . 0,A. 612/99, 673Jp9, 682/99 to 69S/99 

Alpna with O,A. 701/99, 7GpJMl. i127/99 to > 734/99, 
Alana with o,e, 771/99 90d O,A, 821/pg 

Vijai Prakash Pandey 
aon of Sr1 R.o. Pand,y 
r/o7~3/338 "e•rapur, Allahabad 

• 
poatad aa. sr • . o~v1aional Accounta Office~, 
'rovlnc1al . 0Lv4aion, 
Pratapgarh. 

• • Applican~. 

Counsel ror the a~plicanta- Sr1 R.P. : Singn, Adv • 
• 

Veraue 

1 ,Union or India througu the 
Secretary' Gow1.rn111nt or I India, 

I ftiniatry or F1nanc1, New Delhi. 
I 

2.co11ptroll1r l Auditor General, 
ot India, 10 Bahadur Shah Z1rar "arg, 
Nliw D1lhi, 

3. Ac~ountant Genera~ !I (~ E).u.P, 
Allahabad. 

t 

4. Executive Engineer, Proviaeion 
• 
Diviaion• P.M.o •. Pratapgarh • .. 

it 

••• Reapond1nta. 

Coun1el tor ~he reapond.nte1- Sri Allit. Sthalekar Advt 
lfor R1epand1nta No.1 to 3 J and 

Sri K.P, Slngh, Adv. 
(for RaapDnd•n~ . 10.•) • 

• 

' O.A,672/¥9
1 

8,D. ftiahra aged about 4·1 Y••ra 
aon or 1a\e Sri slt• R .. "lahra, 

I 

I 
I 
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I I 
I 
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r••ident, rii ~2-S, ftu•ro~dganj, I \ .. 

I 

All•h•b•d·· I 
.. • •l Applicant. 

Counaal r or th• appUcanti.. Sri 
I A.v •. Srivaatava Adv. ' 

~ I Sri R.P • . Sin , Adv. 

, .. I 
I .. 

1 • . Union or Ind.la. ~hiough t.h• 
I 

Secretary• Governaent. . ot lndi.a, 
Mn.$.at.ry or rinanc•• N•w Delhi• 

. 

I 
l 

2 • . Coaptzo.U.ea 'Aud.a.tor Gan~~l, or India, 
I 
I 

1u BahadU~ , Shan Zafar ft•~~ • 
N•w Dal~~ 

' 

3 • . Accountant G.n•ral. II (A+E) / 
U.P. Allahab•Ji• 

' 

4 • Tha E x•cu,u va Engine•J', 
Irrigation Oiviaion-J, 
A11ah•b•r· 

• · • • . Reapondenta • 

Raapondentaa-Sri Ami~ · Sthalekar Adv. 

• 
I 

. (ror Reapondent1 No.~,2 '3) 

Sri . K.Pe Sinth Adv. 
(for R•a~ondeat : Np.4) 

O.A,b7lJ99 

R.s, l'Li.anra aon or Sri J,P. IU.ara 
• 

agad about.1 49 Y••za, 
r/~ 23/47/14~, 5n•o Nagar, 
Allanpur, .Allanabad • . ·at. prea•,flt 

l 
poatad •• Sr. Oivialanal. Accountant, 

I 

Provincia~ Div1aion 1 Varana..... ! 
• 

I 

• ., Applicant. 

tounaal1for t.ha applicant& Sri . R.P. Singh. ,. Ad,,. 

1 
t. Union or lnd.la. througb, the 

' S.cret•~1, . Govarn•ant ot . lndi•• 
ftiniatry or . rin.nc•· · N•u: D•lh1. I 

2. Co•ptroiler ~Audit~ G•n8za1,or · Indi~, 

10-Bah.dUrShah Zafar "•~g, New D•~n1 • 

3, Accouh\ant General 
I 

Allehabad. 
I 

11 (MiE} Ut P• 
. I 

• 
l 
l 4. Executive Engin•ar 

I I 
Prov ncial 01.vie1on• P.~.o. Va~anaal 

I 

'~ I 
• 11. 

·~ : .. 
• • . a 

~ I 

~ : 
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l I 
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l ' · I 
I I 
• I 
. I 
l • 
I · ·• I 

I ; 
II 

II 
I 

I, 
~ 

: / ••• Reapondent 
Counael far tha r!a~ondentaa-sr~A•1t Sthalakar . A~v. 

-- . --
.. .... _ .. .. 

(ror lra•plDdent . No.1 to 3)' 
~r• ~.P,Slngh : Adv for raa.4) 

I· ..,. 1 

-: I - : ; . . - ::7 ~ 
• ~ .t.1 
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o.e.&82/99 
J 

-.- I. 
Rajeev Ku•ar Sonkar I • 

I 

aon of Sri Hari Lal Sankar, ' ·~ ' 
I 
I 1. ' 

89 Kala- danda, Hi••atgan~, I •• .r 

I ' I ' I 
Allahab•d. I 

' • '· A.,pllaan-.. 
, .. 

I 

Counael ror t.ha. •Pi> llc-.nta- Sr.A K. s,; Rath ore, Adat. 
- I 

Vere'°'• 

1, Union or India, through Accountant General, i 
I 

U,P. Allahaba,d. 
l 

21 Deputy ~ccountant General (~orka),A,G.U,P • . Allahabad, j 

31 Superintendent Engineer or or wui-ka. 
Flood york Oiv.&ion, Gonda, 

4, Executive Engineer, I & Pa Oiv~aion, Banda, 

•••. Reapandanta, 

Couneel tor ~he reapandent.as- Sri a.it Sthalekar Adv. 
(For Respondent No.-3 to 3) 

Sri K,P. Singh, Adv, 
(For Respondent No,4) 

O,A,b83/99 

Girija Pati Snukla aged 47 yea~a 
aon or Sri . Triyugi Narain Shukla, 
raaidant or ·Babina R .. d, . Niyaaat Chak, 
Gorakhpur and posted •• Divlaionel Accounta otricer, 
Grade-I, in the ottice or the Superintending 
at uorka (B,), 

Conatr~ction Div•ion, P.w.o. 
Gorakhpur, 

• • Applicant, 

Counsel tor tha .applicants- Sri R,P. Singh, Adv, 

\laraua 

1. Union of India through. ~ha 
Sacratary,· Govern11ent at India, 
fUniatry of Finance• Naw Delh.f.• 

2. The Coaptrollar & ~di~or Genara~, 
or India, 10- Bahadur . Shah Zafar ~•~g, 
New Delh~. 

3. Accountant. General II (A&E) U.~. 

Allahabad. 
j 

Tne SUP.rintanaant. of ..._.rka, 
Ta•~· Oivlaion (l,H,) Cona~uct.lon 

I 

• 

Contd, 
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I . 
• . • R••~andenta. 

I 
Counaa.L ror tne Rea~ondantas•Sri Allit ·sth•lakar Adv. 

(For Raapondent No.1 to 3) 

Sl'i K.P. Singh, Adv. 
(For Reapondan~ No.4) 

O,A,o84/9? 
~ . 

I s.G. Pathak aged ab~ .39 yaara, 
eon or Sri R.N. Pathak, rwaident or 
JJl/3Pulled Houaing Sen•••, 
Narendra Nagar, Tanri Garhwal, praaent 
poated aa .Oiviaional Accaunta orr1~ar. 11 

orric• or £xacut.£.V8 Engineer, 
Conatruction Division~ Narendra Naga~, 
Tehri Garhwa~, 

• • • Applicant. 

Counsel ror the applicaJ.t: ~. R..t.,. ; Si.ngh, Adv. 

Versus 

1. Union of India througn ~ne 
Secra~ary Govern•ent or India, 
Plinietry or Fin8lce, New Oelh.$.. 

2· Co•ptro.llar & Auditor General, 
or India, 10- Bahadur Shah Zafar 
New Delhi. 

l'larg, 

3. Accountant General II (A&E) U.P., 
Allahabad. 

4. Executive Engineer, Conatruction 
DJ.viaion, . Narandra Nagar, 
Tehrigarhwal, 

Counsel ror the 

O •. A,. 685(99 

• • .Raapondanta. 
raapoddantaasr~ Allit sthalakar(Adv.) 

(For Raapondanta 1 to 3) 

Sri K.P. Singh Adv. 
(For Rea~~ant No.4) 

Pra•od Ku•ar Plani Tripathi aged •baut 39 Y••ra 
aonur late Sri Awadhash ftani Tripathi, r/o Aahak Nagar 
Colony, Baaaratpur Gorakhpu~~ 

. I' 

• 

t . 
l 

' . 
I I 

• 
I 
! 

l 
l 
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I 

I 

• • .Applicant. i 

~ Caunool for the a~plicanta sri R.P. Singh, Adv• 

Ver au a 

I 

' 

·--· I 
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1 •.. Unlop or India through the Secretary - .. 
Government or India; ~i~iatry or Finance, 
New Oalh~. 

2. Coaptroll•r l Auditor General,ot India, 
10•Bahadur Shah. Zafar ~a~Q, 
....... 0•1'11. 

' . 

U.P. A~lanabad. 

4. Tne Executive Engineer, 
Lag.hu Sinchai Khand, 
Gorakhpuf. 

I 

I 
I 

l 

) I 

) 

• • • Raapondenta. 

• 

• 

Counsel for tha . Raapondantai- Sri A~~t . Sthala~ar Adv. 
{for reapondant No.1 to 3) 

Sri K.P. Singh, Adv. 
(for Respondent Na.4) 

O.A. 680/99 

Ram Kamal Sin9h aon at Sri Ram Subhag . Singh, 
Raaidant of 739-H Old Poat Office, 
Civil lines, 8eat1. 
at present posted in Construction On.I 
P.Y.o., Besti. 

• •• Applicant. 
Counaa·l tor ~he applicant: Sri R.P. Singh, Adv • 

Varsua 

1. Union ot India• through the . Sacrstary, 
{;ovornment. or India, Minis t ry or finmc e 

New Delhi .. 
2. Comptroller & Auditor General of India, 

10- Bahadur Snah Zara~ Marg, 
New Oelni. 

3. Accountant General 11 (A & E) 
Uttar Pradesh, Allahabad. 

4. Tha · ExecuLive Engineer, 
Conatruction• ·OiVJ.aion-}, 
P.v.o. Baatt. 

~COUnHl for the 
• • • RaaPond•nta. 

raapondentaa-Sri Aait Sthalekar{Adv) 
(ror Reeporident No.1 to 3) 

I 
I 

Sri l.P. Singh Adv. 
(For Raapondent No.4) 

Contd •• . • 6. 

1. 
• • 
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D,A, 687/99 I 

K.c. Shar•a aged ebC>Mt 51 yaara 
aon ar Sri(Late) Sharda Prae•d Snar•a, 
resident or 513 Nirala Nagar 
Rae Bar~lly at preaent poa\ed aa senior Div1a1Pn 
Accounta ~or.r1car, . Snarda. Sahayak Kh•nd 41 Rae Bareilly 

. ' ' • • • Ap.,Ucan a.. 

Counael tor t.he •tJPlic.-nt1- Sri R.P• Singh, Adv. 

Vare"9• 

1. Union or India through the . Sacre1.ary 

Govern•ent or India; "iniatrr of finance, 
Nev Oelt\J. 

2. Cu•ptroller A Auditor G•neral,or lndi,, 
10 Banadur Snah Zafar l'larg, 

New D•lh~. 

3. Accountant General 1 I (A & E) U. P. 
Allahabad. 

4. Executive Eng.a.near, 
Sharda Sahayak Khand41, 
Rae Bareil~y. 

• • . • Reapondenta. 

Counsel tor the Reapondentas-Sri A• it Sthalekar,Adv. 
(for Raa~mndent N~.1 to 3) 
Sri K.P. Singh, Adv. 
(For Raepondant No,4} 

O,A, a88/p9 

Sur.ah Datt Pandey aged . about 52 yeara 
aon ·of late Sri Ch•ndra Snekh~ Pandey, r/o Village 
Paran Jot P,o. ~anganj,, SUltanpur at preaant 
poated i• th• otf ice ot the Executive Eng.a.near, 
Conatruction Oiviaion-2, SUltanpur, 

• 
• • Applicant. 

Counael. for the AppJ.icanti Sri R,P. Singh• Adv, 

Ver au a 
1, Union of India througn ~h• 

India, "iniatry of Finance, 
Secretary, Govern•ent or 
New Delhl. 

2 • Comptroller l Audi tor Gane rel or India, ' 
10- Bahadur Shah Zatar ~arg, Nev D•lh~, 

3, Ac6ountant General, 11, U.P. (A .& E) 
Allahabad. 

> 4. Executive Engineer, Conatruc.tian Diviaion-2 
Sultanpur-. 

• . • Raaponden .. a • 
Counsel tor tne reapondantal• Sri Alllt Stnalekar Adv. 

(For Rea~ondent No.1 to 3J 
Sri K.P. Singh Adv, 

. 
~ ... 

' 

-

; 
I 
1 .. 
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O,A.689/99 
I 

K~iehna Narai~ Tandon aged about 56- ~e•ra 

eon•f sri Jugal Klahore Tandon, 
r/o ?BU Janak Purl• Baseilly, 
Poeted •• Senior Oivialonal Accounta otricer, 
Otflc~or the Exacwtiva Eng1•••r 1 ~ral Engineering, 
Oiviaio_n; Baralllf • 

~ 91 • Applicant • 
• 

Coun•el . ror th• applica,t:~ Sri R.P. Sinvha Adv. 

Ver au a 

le UnLon of India, ~hrough tha Secretary 

Government of India, l'liniatry or f1nanc• 1 

Naw Oelni. 

2. Comptroller l Audi tur General or lndia1 

10• Bahadur Snah Zatar l'larg1 New. Dal.atie 

3, Aceuuntant General. II (Al£) U.P. 
Allahabad. 

•• E~acutive [nginaer, Rura~. Eng1neerin~ 1 
Division• Bareill,. 

• 

• • • Reapondanta. 
Counsel for thareepondantaa- Sri A•it Sthalakar, Adv. 

(ror~raapondant No.1 to 3) 
Sri K.P. Si•gh, Adv. 
(For Reapondant. No.4) 

O.A.bS0/99 

R.K. Pandlt .agad about .49 yaara 
aonof late Sri Ra• Dao Pandit, r/o l'lonaddipur 
(near GurdMara ) Gorakhpur at praaant posted aa 

• 

D~viaional Account. Officer 1 1 In the office of 
Executive Engineer, Provincial Division, P.~.D. 
Goraknpur. 

• • Applicant. 
Couneei for tha applicants- 5r1 R.P. Singh, Adv • 

• 
• 

Uaraua 

1, Union of India through . tha Secratary, . l'liniatrr at 
finmca, New. Delhi. 

2. C011ptroller l Auditor General at India, 
10- BanadUr Sn•h Zafar ftarg, . New Oelni. 

3. Deputy Acc-G¥ntant General. lit U.P. (Al E) 
Allahaba~. 

•• E~•c~tive Engineer, Provincial Div1aion 1 

P.u.o. ,Gorakhpuf • 

• • • Reapondanta. 
Counae 1 tor the Raapondentai- ~i All1t Sthalakar,· Adv • 

(ror ReapOndent No. to .3) 

Ssi K.P.Singh, Adv. 
(ror R•apondent No.4) 

• • •• 

\ 

' I 
I 

' 'I 

-

(, 
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Q,A, 6p1/99 

S,l'l, AU Sabir, . aon of. late 5ri Haidu Abbae, 
I 

reaident or 178/24 Raid Gate Hotel Lane, Golaganj, 
Lucknow, at preaent working •• Divlaional Accounta 
Officer Gfade-1, Bu~lding OiviaJ.on~l P.~.o. 
l'lahatlla Gandhi "•rg, . Luckno~. 

•· 
.. ••• Applicant, 

counael. ror tha . Applicantasri R.P. SinQn, Adv. 

Uerau• 

1. Union of India, through tha Secretary, 
l'liniatry of rintn ca, Govt, of India, Naw Delhi• 

2. Co•ptroller l Auditor General of India, 
10- Bahadur Si•ah Zafar flarg, New Delhi. 

3. Accountant General-II (A & E) 
Uttar Pradeah, Allahabad, 

4, Executive Engineer, Building Oiviaion, 

P,y,o. l'l~hataa Gandhi ~arg, Lucknow. 

• 

I 
t 

. I 

• • .Reepondenta. • 
Counael for the 

O,A,692/!!!9 

Reapondenta:-Sri . A111t Sthalekar, Adv. 
(ror Raa~onden~ No.1 to 3) 
Sr1 K,P. Singo, Adv. 
(For reaPoAdent No,4) 

Dnar.. Pal Singh, aon of Sri Sher Sing~, 
R/O 123 Chutkuwala, Diatt, Dahradun, 
at preaant working aa Oiv~aional . Account• Officer, 
Grada-1, fllinor Irrigation DivAaion, Pauri Garhwal, 

• • • Ap~Ucant, 
Counael tor the A~plicant&- Sri R.P, Singh, Ad,. 

\leraua 

1,Union of India, through the Secretary,Pliniatry pf 
Finance, Govt.or India, New Oelni. 

2, COllptroller l Auditor General ot India1 

10- Bahadur Snah Zarar "•ro, Nau D•lnl, 

3, Accountant General 11 (A IE) 
U.P. Allahabad, 

•· The Executive Engineer, "inor Irrigation Diviaion, 
Pauri Garhwal, 

. ~ Caunael . ta~ tha · Raapandanta&-
~ •• Reepondanta • 

Sri Allit Sthalekar1 Adv. 
(~or R9ap. 1 to 3) 

~1 K.P, Singh, Adv • 
\For reap, No,4) 

• • 

• 
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O.A, b93/99 

Lok - Nath Snukla aged about 48 yaara 
aon of late Sri S,N. Snuk.la, r/ o c-105 Rail Nagar, Jail 
Road, Lucknow, Presently ~oated aa Oivieional Accou"ta 
Otticer Gr,l in ~ha oftica ot the E~acu\ive Eng, ' 
Construction Division, P.~.o. Lucknow, 

' • .. • , Applicen~ • 
• Counsel fo~ the aµplicant i Sri R,P, Singh, Adv, 

• 

Ueraue 

1. Union or India, through the ~ecratary, 

~inietry of Finance, New Dalni, 

2. Comptroller & Auditur General of India, 
1u- Bahadur Shah Zafar Road, New Delhi, 

3, Deputy Accountant General II, (A & E) 
U.P, Allahabad, 

4, Tng Executive Engineer, Construction Division, 
P.w.o, Lucknow. 

• • • Reapondants, 
Counsel for the respondents:- Sri Amit Sthalekar, Adv, 

(for Raap. No,1 to 3) 
Sri K,P. Siogh,Adv. 
(for Raap. No, 4J 

O,A,694/99 

P.K. Pathak aged about 44 years at present posted 

Divisional Accounts Officer Grade I, in the 
Office ot the Executive Engineer, Conatruc~ion 

Division No,4, SUltanpur, 

• , • Applicant, 

Versus 

1, Union of India through the Sauretary Gavt,of India 

Ministry of financ• New Delhi. 

2. Comptruller & Auditor General of India, 

10-Bahadur Shah Zafar Marg, New Oelni. 

3. Accountant General II, U,P. (A ' E ) 

Allahabad, 

4, Executive Engineer, Construction Division No,4, 

Sultanpur, 

, , • Ra spondante, 

~Couneel tor the Reepontlantas-Sri Amit Sthalekar, Adv. 
( For Reep 1 to 3) 

Sri K,P, Singh Adv, 
{For Raap, No,4) 

-
, 

1 

,.,-

( 
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O,A, 695/29 

Arun Ku•ar 5rivaatava. aon or 5rASeraewati Praaad 
Srivaatava r/o SlK/2 Sarvodaya Nager, Allahpu~, 
praaently . poated at Rural EnQJ.n•ering Services Oivia~on 
ratehpur. 

\ 

• Ver,aua . 
1. Union or India throug~ Co•ptroller end Auditor 

General or India, 10- Banadur Shah Zafar ratg, 
New Delhi. 

2. Accountant G•n•r•l (A & E) U.P. Allanabad. 

3. DAG M•rks, ottice ot Accountant General (A & E) II 
U.P. Allahabad. 

4. Executive Engineer Rural Engineering S.rvicea, 
Division FatahpUf e 

• • Reapondanta. 

Counsel tor the Raapondanta- Sri Aalit Stha~ekar, . Adv. 
(ror Reap. 1 to 3 ) 

sri K.P. Singh Ad~. 
(For Rea. No.4) 

D.A. 7U1/99 

Uttam Singh aged about 48 years sonar Sri Umda Singh 
r/o 548 Nai Baati Snikohabad. Firozabad poated aa 
Divisional Accounts Drticer Grade I, Office of the 

' Executive Engineer, rlinor Irrigation Division, Firozabad. 
, • Applicant. 

Counsel for the applicants-Sri R.P. Singh' Adv. 

Versus 

1. Union of India through the Secretary, Plinistry or 
finance, New Delhi. 

2. Comptroller & Auditor General or India, 
10- Bahadur Shah Zafar Plarg, New Oalni. 

3. Oaputy Accountant General II ( A ' E) 
U.P. Allahabad • 

. 
4. Exacutiv• Engineer, "inor Irrigation Diviaion, 

f irozabad. 
• • • Raapondanta. 

Counsel tor the reapondentaa-Sri Amit Sthalak~, Adv. 
(for Rea. 1 ta 3) 
Sri K.P. Singht Adv. 
(fur Rea. Na••J 

( 
~ 
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• 

J 
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O,A,· 709/99 

Vindhy• Vaa1ni Yadav a/o Sri Raa Kawal Yadav, 
Village Rewana Poat SidhauJ.1., Oiatt. Gorakhpuf'• 

• • PetiUauer, 
Couneel tor the Petitlonera- Sri B.N. Singh, Adv, 

• 

' 

1, Union at India through_COltptroller ' Aud~tor General . 
of India, New D•lul • 

• 
2. Cu•ptroller and Auditor General or Indiay 

10- Bahadur Shah Zafar Marg, Neu Oalhi. 

3. The Accountant General ( A & E) II, 
U,P, Allahabad 

4, Tne Deputy Avcountant General ( uorka) 
the Office of tha Accountant General (A & E)-ll, 
U.P,Civ.1 Linea, Allahabad, 

• • Reapondanta, 
Couneel tor the Respondental• SriAaati Sthalakar,Adv. 

(Dor Rea~. No,1 to 3) 

Sri K,P. Singh, Adv. 
O,A, 727/99 

Surya Nath Singh aged about 48 years aonof Sri Udai 
Bhan Singh resident of Bekar Ko, Post Office Ahraula 
(Chhinanuna) Azamgarh, posted aa Divieional Accounts 
Officer Grade-I, Office or Executive Engineer, 
Laghu Sinchai Khand, Ba•raich 

, , • ApplicEl'I t, 

Counsel tor the ApPlicanti- Sri R,P, Singn, Ad,,, 

Var au a 

1, Union or Indi a through the Sacr•tary Ministry of 
finance, Naw Oa"111, 

2, Comptro1ler ' Audltor General or India, 
10- Bahadur Shah Zafar Marg, New Oaln~. 

3, Daµuty Accountant General 11 ( A & E) 
U,P, Allahabad 

4. Exadutive Engineer, Laghu Sinchai Khand, 

B•hraiah. 
, • • Raapondanta. 

Counsel torthe Raaponden,sa Sri Aait Stnalekar, Adv. 

\ " (for Raap, 1 "o 3 ), 
~ Sri . K.P. Singh, Adv. 

(ror Raap. No.4). 

' 
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O,A, 728/pg 

• 
i 

1 
I 
I 

• 

• 

-·- - -

Babu Raa aged about 49 yaare aan or Sri Vijay Singh 
raaldant or 38/39-l• Gopalpura, Agra. at prea9"t 
posted aa Sr. Dlviaional . Accounta Drficer in the 

· art1ce or Executive Eng~neer, . Provincial Divieian, 
P.y .. o. Agra. 

• . .. . Applicant. 
• 

Counsel ror ~ha Applicant sri R.P. Singh, Adv. 

Ver sue 
1 .. Union or India through tha Secretary, l'llnistry or 

rinance, New Delhi. 

2. Comptroller & Auditor General or India, 
10- Bahadur Sbah Zarar Marg, New Oelni. 

3. Deputy Accountant General 11, U.P. 
( A l E) Allahabad. 

•• Executive Engineer, Provincial Oiviaion, ~.~.o. 
Agra. 

Cuunael for the Reapondantai- Sri Amit Sthalekar, Adv. 
(ror Reap. Na.1 to 3) 

O,A. 729/99 

Sri K.P. Singh, Adv. 
(ror Ras. No. 4J. 

~.~. Shar•a aged about 49 yaare eon of Sri Banaraai Das 
Resident of Onarm Niwas, Karbala Road, Nai Baati, 
Bijnore, present poated ae Sr, Divisional Accounts 
orr1cer, in the orrica Of the Exacu~ive Engineer, 
Construction Division, P.Y.D. Ohaapur, Bijnore 

••• Applicant. 
Counsel rar the applicant : sr~ R.P. Singh, Adv. 

Versus 
1. Union or India through Secretary, ~1niatry or 

r.t.n&lca, New Delhi. 

2 • . Comptrollar & Auditor General or Inca.a, 
10- Bahadur Shan Zafar "erg, New Delhi. 

3. Da~uty Accountant General -11 (A l E) 
U.P. Allahabad. 

4. The Executive Engineer, conatruct.i.on Division, 
P.Y.D. Ohampur . Bijnor,. 

• • • Reapand•nt•• 
Counsel tor the Reapondente1- Sl'i Aait Sthalek•~• ; Ac:tv. 

(For Reap. No.1 to 3 . ) 

Sri K.P. Singht Adv. 
(For res. Na.4J 
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O,A, 130/99 

Sri Narain Rai aged about 48 years son ot Lata Sri "angla 
Pd, Ral, resident or puatad •• Divisional Accounts 
Officer Grade II, in th& Office of the Executiv• 
Engineer, Plinor Irrjgation Divlaian, Ballia 

' 

. ' , • ,Applicant, 
• 

Counsel tor the Applicants Sri R,P, Singh, Adv, 

Var au a 

1, Union or India through the Secretary "iniatry of 

finance, New Delhi, 

2,Comptroller ' Auditor General of India, 
10• Bahadur Shah Zafar "•rg, New Delhi, 

3, Oe~uty Accountant General - II ( A & E) 
U,P. Allahabad, 

4, The Execut.iva Engineer, Minor Irrigation Diviaion, 
Balli a. 

, , Reapondante. 
Counsel tor the Reapandental• Sri Aini t Sthalakar, 

Sri K.P. Singh, Adv, 
(For Rea, Ro, 4) 

O,A, 731/99 

I . 

"Onan Ram Tamta aged about 46 Y•~a aun or Sri Kiahan Ram 
Tamta, R/O Villa~e Lov, P,O, Lov Oiett, Bageahwar, posted ( 
in the Office of Executive Engineer, Temporary Oivi lion, 
P.W,D. Neinital as Divisional Accounts Ofti~er Grade-I, 

~ • • Applicant, 
Counsel tor the Applicant:- Sri R.~. Singh, Adv, 

Versua 

1, Union or India, through the Secretary Ministry of 
Finance New Oelh~, 

2, Comptroller & Auditor General ot India, 
10- Bahadur Shah Zatar ~arg, New Deln~. 

J, Oa.,uty Accountant Genaral-11 ( A & E) 
U,P. Allahabad, 

4. The Executive Enginea~, 
Temporary Oivision 1 P.~.o. Bhawali 1 Nainital, 

• • • Raapondenta. 
Counsel rorthe Reepandental• Sri All.\ Sthalakar, Adv. 

Sri K.P, S1ngh1 Adv. 

1 
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O,A, 732/99 

Daya R•• Singh ag•d about 53 Y••ra aon or Sri Hardea Singt 
reaid•nt or Car• Sri O,P. Singh, Lan• No, 11, 
N•jlbabad, Adarah Nagar, Binjar•, poat•d in \ha offlc• 
or th• Executive End-aer• Cona,ructlon Diviaion, 
P,w.o, -Najibabad, Bidnore aa Diviaional Accounts otrlcer 

~ 

Grade-II. · 
• • .. ,Applicanta, . 

Couna•l ror the ApplicantJ-;Sri R,P, Singh• Adv. 

Ver•u• 

1. Union of India tt•raugh the Secra"ary, "1n1atrr or ika 
Fin.nee, New Delhi. 

~ C011ptrall•r & Auditor G•neral of India, 
10- Bauadur Shah Zarar l'larg, New Delhi, 

3, Deputy Accountant General• 11 ( A & E) 
U,P. Allahabati, 

4, Executiv• £ng1neer, Conatructlon, Construction 
Divialon, P9u,o, Bijnore, 

• • • Raapond•nte, 
Counsel for the Reapondentaa-sri Amit Sthalekar,Adv. 

Sri K.P, Singh, Adve 

O,A, 733/99 

Ra• Baudh son or 5ri ft,O, Baudh, aged about 41 Y•ara ( 
raaid•nt of Bb·E/3, Oabauli 11 1 Ratanlal Nagar, 
Kanpur at . present poatad as Divisional Accounts Orfic•r•ll 
in the offic• of the Executive Engineer, Conatruction, 
Division, Kannauj , 

• , .Applicant, 
Sri R,P.Singh, Adv. Counsel tor th• ap~licant. 

Ueraua 

1, Union of India through the Secretary, Miniatry of 
FinS1ca, N•w D•lhi, 

2. Coaptroller l Auditor G•neral of India, 
10• BahadUr Sllah Zafar "arg, Neu D•lhl. 

3. Deputy Accountant G•naral. 11 (A & E) 
U,P. Allaa1abad. 

4, Ex•cutive Engineer, 
ConatructionDlviaion , Kannauj, 

•••. R•a~ondenta. 
Caunael rar the reapandentas- Sri . Amit Sthalekar, Adv. 

Sri K,P, Singh, Adv • 

. ·-

• 
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O,A, 734/99 

Sri Prabhu Dayal "e•na, Diviaional Accountant 
son or Sri Ratan Lal, Poated undar Adllinlatratlva 
Control and manage•ent of the Accountant General U.P. 
In the office of ~he Executive Engineer, Lower Mot 

, Branch On• Ganga C•hal; . Near Collectorate, Agra Road, 
Mathur•· (u.p.) ~ 

Per••nent ~O•• addree•J Village 
Diatt. oauaa (Rajaathan). 

Muna . Pura• Poat- Kot, 

• • • Applicant, 
Counsel for the applicant&- Sri Rakeah Varaa, Adv. 

Versus 

1. The . Comptroller l Auditor General of India, New 

Delh~. 

2. The Accountant General-II, (Al E), Uttar Prada~, 
Allahabad, u,P, 

3. The Executive Engineer, Lower Mot Branch Dn. Ganga 

Canal, Near Collectorate• Agra Road, Mathura 

, • • Reaponden~•• 
Counsel tor the Respondental• Sri Amit Sthalekar, 

Sri K.P. Singh, Adv, 

D1 A, 771/99 

Rakeah Ku•ar Sa~ena aged about 46 years eon or Sri H.s.L, 
Saxena, Resident of B-115 Opposite Mandir 1 New Agra, Agra, 
preaantly working aa Divisional Account. Officer Gr,I 
in the office of tha Executive Eng1neer 1 Conatruction 1 

P.w.o. Agra. 
• • ,Applicant, 

Counsel for .the applicant I 51'1 R,P. Singh, Adv, 

Versus 

1, Union of India through the Secretary, Ministry of 
finance New Delhi. 

2. Coaptroller & Auditor General or India, 
10-. aehadur Shah Zafar l•rg, N•~ OelhJ • 

3. D•puty Accountant General, 11 ·c A & EJ 
• • 

U,P. Allahaba~. 

4, Executive Engineering conatructio Diwia1Pn 1 

P.Y.o. Agr•. 

• • , Reapondenta. 
Counsel tor the reapondantas- Sri Allit Sthalekari Adv. 

Sri a.P. Singh, Adv, 
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o,A, 821/99 

Shiv Prakash son or Sri Pyare Mohan. 
r/o 68/179 Awaa Vikaa Colony, Badhpur 
r.arrukheb•d• preaently posted aa Divia~onal 
Account• Otfice~ Gratla 1. Provincial Oiv1aion. 
P.Y.o. Ka"nauj. 

• •· • Appticant j 
• 

Counaalfor the Applicant:-Sri S.Srivaatava, Adv. 

Versua 

1. Union of lndi.a thr.ough Comptroller end Auditor General 
of India, 10- Bauadur Shen Zef ar Marg, New Delhi. 

2. Oariyao Singh Nehra, Accountant General ( A & E) 
II U.P. Allahabad. 

3. Oe~uty Accounten~ General (tJorka) Otfice of 
Accountant General . ( A & E) 11 U.P. Allahabad. 

4. Executive Engineer Provincial Division Kannauj. 
Oistt. Kannauj. 

s. Hiranmai Chatterji Divisional Accounts Officer. 
l Gr-I Irrigation Division ratehpur • 

. . 

• 

• Q •• Respondents. 
Counsel for the Respondents:- Sri Amit Sthalekar, Adv. 

Sri K. P. Singh• Adv• 

Order (In open cuurt) 

(By Hon'ble Mr. s. Oaxal Member 'A} 

In thia bunch of O.Aa., the applicants have 

filed applice~ion against the transfer orders issued 

~ostin9 them in various grade5 as Senior Divisional 

Accounts Otticer or Divisional Accountants in 

three grades to divisions in the State. The applicants 

have prayed for cancellation of transfer orders on 

variou s ground! . 

2. Sri R.P. Singh• Sri Siddharth Srivastava 

Sri Rakeah Ver• a · Sri K.s. Rathore and Sri A.V. 

Srivastava appeared for the aµ~licQnta and Sri A•lt 
Stnalekar for respondents No. 1 to 3 and Sri K.P. 

~' Singh tor ree~ondant No.4 appe•rd. Their arguments 

~have bean heard. ~• had called tor certain record 

t 
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rrom the urfice or Accountant Generel. That haa aleo 

' been taken into canaideration • 
• 

Uhila the O.Aa. ware under consideration 

a Notification or Election Com•ission data~ 12.7.99 . 
was 1 saued in which the Election Commission had 

' 

' directed th•t the~e would be a total ban on the 
• 

trans1er of all orficera/orficials connected w•th 

the aanduct of Elections. Jt nae also bean mentioned 

in this Notirication that the tranaf ar orders issued 

in respect or the above category of officers prior to 

the data of announcement but not implemented till 

date should not be given effect without obtaining 

spacif ic permission from Election Commission of 

India in this regard. The net aff act of this Notif ica­

tion is that the transfers have been put on hold 

till the Election process is completed because the 

otficers concerned are officials concerned ~ho are 

involved in ~he Election process as Presiding Officers 

and Polling Officers etc. 

4. Tne learned counsels for the raa~ondenta have 

. . 

not ahoun any permission of the Election Commission I 

hence avermenta of the learned counsel for the 

applicants are that the aµplicanta are still 

performing their duties on the poata which ware 

held pr•vioualy by them. 

5. Ue, therefore, direct that the ordara 

of transf er of tne applicants may not be implemented 

ti 11 election proce•a ia over. In the meanwhile 

the respondents shall consider representations 

~ha applicants if •ada within tyo yaaks from tho 

Of 

.~ . 
-. 

( 



I ., 

. . . 
I ... .. . 

\ L. • :..-:: :.. ::. -:-- - -- ---I 

-1e-

data of this order and sha~l pass a raasoneu order 

on the representations with regard to their tranarers 

within a · pariad of four weeka from the aate of 

receipt o~ rapreaent&tiona. If the applicants . 
• 

do not represent, they shall be deemed ta have 

accepted their order for trans1ar and may ba dealt 

with accordingly. With these directions the bunch 

of O.Aa. stands disposed of. There shall be no 

order aa to coats. 

6. The original record of tran ~f er which 

had been produced by the learned counsel for the 

respondents has bean returned to learned counsel 

ror the respondents at the time this case was 
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